Annexure-8

Name of the corporate debtor: HIGHLAND AUTOMOBILES PRIVATE LIMITED ; Date of commencement of CIRP: 15.02.2024 List of creditors as on:.18.09.2024
In accordance with Section 25(2) (e) , IBC ,2016
List of operational creditors (Other than Workmen and Employees and Government Dues)
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1 Amarjeet Singh & Co. (Prop.) Chartered Accountants 08.05.2024 555,000.00 480,000.00|  Unsecured - - No - “ 75,000.00 - 5
y  |AEE. SubDivision I, Electrical division -2, Jammu 02.09.2024 1,905,669.00 1,733,690.27 |  Unsecured - No - 17197873 . -
Power Distribution Corporation Limited, Jammu
2,460,669.00 2,213,690.27 -
Total

246,978.73
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